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M ines Board op Health

•1197. Sliri Vittal Rao: (a) WiU the
Minister of Labour be pleased to refer 
to the answer to the starred question 
No. 1929 asked on the 21st July, 1952 
and state whether any steps have been 
tal̂ en by the Government of Hyder­
abad to enact legislation for constitu­
ting “Mines Board of Health” at 
Kothagudium, Yellandu and Bellam- 
palli?

(b) Who is responsible for proper 
sanitary arrangements at the collieries 
till the legislation is enacted?

(c) Are Government aware of the 
fact that though the State Gk>vern- 
ment’s attention was drawn for enact­
ing the legislation by the Singareni 
Collieries Wofkers’ Union on several 
occasions nothing has been done yet 
though it is nearly a year?

The Deputy Minister of Labour (Sbri 
Abid All): (a) to (c). According to 
the information available the question 
of enacting legislation is receiving 
active consideration of the Government 
of Hyderabad and that proper sanitary 
arrangements continue to be made at 
the colliery by the mining company. 
At Kothagudium the Municioal Com­
mittee also attends to sanitary arrange­
ments,

 ̂ Shri Vittal Rao: When was this 
Municipal Committee referred to in the 
reply constituted?

Shrl Abld All: I have no informa­
tion, Sir.

Shri Vittal Rao: Are the Govern­
ment aware of the fact that this Muni­

cipal Conynittee is only a nominated 
body composed of the high officials of 
the Company?

Shri Abid All: That is the concern 
of the State Government.
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The Deraty MfaiMer of Commnal-
cations (w rl Raj Bahadur); (a) Yes,
regarding Jabalpur, Amraoti and RaU 
pur.

(b) Senior officers paid slurprise 
visits to the exchanges and tightened 
up discipline and supervision. No 
further complaints have appeared in 
the papers.

% .
Shri K. G. Deshmukh: May I know« 

Sir. the nature of these complamts?
Shri Raj Bahadur: They are of difTe*

rent types. Some were regarding dis 
courtesy on the part of operator^, and 
others regarding delayed response and 
so on.
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The Deputy Minister of Coramunl- 
cations (Son Raj Bahadur): (a) A
statement giving the subjects which 
were discussed at the Conference of 
Postmasters-General and Heads of 
several Administrative Units, held in 
New Delhi in February, 1953, is placed 
on the Table of the House. [See Ap­

pendix VIII, annexure No. 28.]

(b) The reconrimendatibns >f the 
Conference are under . examination. 
One important recommendation, 
namely about extension of postal faci­
lities in rural areas has already been 
accepted and is being implementel.
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Shrlmati Tarikeswarl Sialu: May I
know, Sir, if it was decided flit the con­
ference that post offices would only be 
opened if the State Governments offer­
ed non-returnable contributions to 
cover up the losses?

Shri Raj Bahadur: In that connec­
tion a full statement has already been 
made and a press communique issued 
regarding the policy of opening post 
offices in rural areas.,

Shrlmati Tarkeswaii Sinha: May I
know whether any special considera­
tion has been Riven to backward areas, 
and whether any special facilities will 

be provided for them?
Shrl BaJ Bahadur: I would refer the 

hon. Member to the communique. The 
reply however, is in the affirmative.

Shri V. P. Nayar: May f^ n ow  for 
h*ow many hours the conference sat, 
and also whether one ot the subjects 
discussed was the present service con­
ditions of ex-State employees?

Shri Raj Bahadur: It is not possible 
for me tp give the exact number of 

hours, but the conference was in 
session f^r three or four days, nr*d a 
number of subjects were discussed, a 
complete list 'bf >yhich has been ŝiven 
in the statement "laid on the Table of 
the H )̂use. ^

Shri T. K. Chaudhuri: May I know, 
Sir, ]f the question of work-load on 
circle office employees and Division II 
Assistants in the circle offices was exa­
mined or discussed?

Shri Raj Bahadur: It examined 
broad principles of policy. They could 
not possibly go into detail?.

Shrl Nanadaŝ : What steps have the 
conference taken with regard to the 
appointment of Scheduled Castes and 
Scheduled T rib e s  candidates in the 
Communications Ministry?

Shri Raj Bahadur: The conference 
only considered the question of en­
couraging more and more people from 
the Scheduled Castes and Scheduled 
Tribes to be absorbed in the P. and 
T. Department and the Services. Steps 
have to be taken by the Department 
after Government have accepted the 
recommendations. We are alive to the 
need.
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Shri S. C, Sitmanta: May I know. 
Sir, the names of places recommended 
by the Conference for opening more 
training centres?

Shri Raj Bahadur: The question does 
not arise out of this. For the infor­
mation of the hon. Member, I may 
state that Baroda, Hazaribagh, Hydera­
bad and Bangalore have been recom­
mended.

Shrimati Tarkeswari Sinha: May I
know if the question of direct recruit­
ment was also considered at that con­
ference and whether recruitment 
through the Employment Exchanges 
has been abolished?

Mr* Deputy-Speaker: In respect of 
such matterjs relating tp the details as 
to what took place at a particular 
conference, if the Government has no 
objection, the hon. Members may be 
given a copy of the information or it 
may be placed on the Table of the 
House.

Shri Raj Bahadur: I have placed a 
statement on the Table of the House. ‘

Mr. Deputy-Speaker: In the Library?
Shri Raj Bahadur: I have placed a 

statement on the Table of the House 
giving a complete list of the subjects 
which were discussed.

Mr. Deputy-Speaker: Then, hon.
Members must look into that instead 
of asking the Minister such questions.

Shrimati Tarkeswari Sinha: I w.;nt 
to make a statement, Sir, that that 
type of recruitment was not mentioned 
in the list.

Mr, Deputy-Speaker: The hon. Mem­
ber is only suggesting.

Shri Raj Bahadur: For the informa­
tion of the hon. Member, it is included 
in Para. 6 (a). “Recruitment to the 
clerical and allied cadres’ ” That is 
the subject.

Mr. Deputy-Speaker: There is no 
'time for hon. Members to read suffi­
ciently well.
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